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13-YEAR-OLD
RAPED BY MINOR
N UP'S BALLIA

Press Trust of India

letters@hindustantimes.com

BALLIA: A 13-year-old girl was
allegedly raped by a 15-year-old
boy in Ballia district of Uttar
Pradesh, police said on Satur-
day.

The accused and the survi-
vor both belong to the same vil-
lage, they said. A case has been
registered and police are
searching for the accused.

The minor was on her way
to her father’s farm on August
31 when the boy, a Class 9 stu-
dent, allegedly raped her,
police said. Station House Offi-
cer (SHO) Raj Kapoor Singh
said, on Saturday, based on the
complaint of the girl, a case
was registered against the teen-
ager under Sections 376 (rape),
504 (insulting with intent to
provoke breach of peace) and
506 (criminal intimidation) of
the Indian Penal Code and pro-
visions of the Protection of
Children from Sexual Offenses
(Pocso) Act. Police are search-
ing for the accused.
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2 Delhi kids drown in
‘pond-like’ pit in UP

Kanwardeep.Singh
@timesgroup.com

Bareilly: Two cousins, Sadiq Ali
(8) and Mohammed Asif (11),
from Delhi's Mustafabad who
were in Sambhal district with
parents to meet their relatives,
died after drowning in a rain wa-
ter-filled deep pit dug by brick
kiln ownerson Friday evening.

The incident took place in the
district's Sindhauli Purvi vil-
lage. More than 24 children have
died this monsoon due to 'killer
pits'in Bareilly zone of Uttar Pra-
desh and about 14 FIRs have been
registered in separate cases.

In the latest incident, the two
boys decided to go for a swim af-
ter seeing a large "pond” span-
ning nearly half an acre in the
village without realising that it

was actually a rain water-filled
pit, police said.

Mohammed Islam, Sadiq’s fa-
ther, who works as a mason in
Delhi, said, "My son was in class
I[IT of a government primary
school while Asif was a student
of class V. We live in Delhi and
they had never seen such a large
pit before. They thought it was a
pond and went for aswim.”

Station House Officer of Raj-
pura, Pawan Kumar, told TOI on
Saturday, “The bereaved families
refused to send the bodies of
their children for autopsy and de-
cided to go ahead with the funer-
al. So far, no complaint has been
filed. We have completed all the
formalities to ensure both the
families getcompensationof Rs5
lakh each under the state disas-
ter relief fund.”
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6-year-old girl sexually
assaulted by senior
student in school bus

STAFF REPORTER M NEW DELHI

Asix—yearfold girl was alleged-
ly sexually assaulted by a
senior student inside a school
bus in northwest Delhi's Rohini
area. The accused has been
apprehended and further inves-
tigation is underway, a senior
police officer said.

Earlier inthe day, the Delhi
Commission for Women
(DCW) issued a notice to the
Rohini deputy commissioner
of police, seeking information
about the action taken in con-
nection with the alleged sexual
assault of the minor girl on a pri-
vate school bus.

Police on Wednesday got
information regarding the inci-
dent of molestation of a minor

girl, a senior police officer said.
"The father of the victim, in his
written complaint, alleged that
his daughter had been molest-
ed in the school bus by a boy,”
the officer said.

“A case under sections 354
(assault or criminal force to
woman with intent to outrage
her modesty) and 228A (dis-
closure of identity of the victim
of certain offences) of the IPC
and 10721 of the POCSO Act has
been registered at Begumpur
police station,” the officer said.
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0-yr-old sexually assaulted
by senior in pvt school bus

Times News NETWORK

New Delhi: A six-year-old girl
is alleged to have been sexual-
ly assaulted by a senior stu-
dent at a private school in Be-
gumpur in northwest Delhi’s
Rohini last month. The comp-
laint was registered by the
victim's mother, who claimed
that on August 23 her daugh-
ter was sexually assaulted on
thebus. Police have apprehen-
ded the supposed perpetrator
and registered an FIR.

Taking note of the matter,
Delhi Commission for Women
chairperson Swati Maliwal
alleged on Saturday that the
school was pressuring the
girl's parents to withdraw the
complaint. The commission
has issued a notice to police,
whoresponded thatacasehad
been registered under sec-
tions 354 and 228A of the Indi-
an Penal Code and sections 10
and 21 of the Protection of
Children from Sexual Offen-
ces Act and that the incident
was being investigated.

According to the state-

DCW CHIEF CLAIMS

The parents reported
the incident to the
school's vice-principal
and principal the
following day.
However, on August
25, the school's
chairman contacted
them and requested
them to withdraw
the complaint
_

L4

ment given by the girl’sfather,
the daughter was allegedly
molested by the boy when
both were in the school bus.
In her letter to the cops,
Maliwal said, “When the
daughter's school bus drop-
ped her at the society’s gate,
her bag was wet due to urine.
Upon inquiry, the girl said
that a senior student had be-
en molesting her on the scho-
ol bus. The parents reported
the incident to the school's vi-
ce-principal and principal

the following day. However,
on August 25, the school's
chairman contacted them
and requested them to with-
draw the complaint. The
girl’s mother also alleged
that the chairman disclosed
the child's identity to people
in their society.”

The school did not re-
spond to calls from TOI.

DCW has sought additio-
nal information on the case
from police, including a copy
of the FIR. Further, it has in-
quired whether a case under
Pocso has been filed against
the school chairman, school
manager, principal, vice-
principal and the school it-
self for allegedly concealing
the matter. It has asked for a
detailed reporton the incident
by September 5 and the action
undertaken against the school
administration. “From an 85-
year-old woman to a six-year-
old child, is anyone safe?” re-
marked Maliwal on social me-
dia, alluding to the rape of an
octogenarian in northwest
Delhi’s Shakurpur on Friday.
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DCW issues notice to police, seeks
info on sexual assault case of girl

OUR CORRESPONDENT

NEW DELHI: The Delhi Com-
mission for Women on Satur-
day said it has issued a notice
to the Rohini deputy commis-
sioner of police, seeking infor-
mation about the action taken
in connection with the alleged
sexual assault of a six-year-old
girl on a private school bus. In
the notice dated September 1,
the commission has sought a
copy of the FIR registered in
the matter, along with reasons
for the delay in registering the
FIR, if any.

The DCW (Delhi Commis-
sion for Women) has also asked
if the accused in the case was

arrested or apprehended and
whether any FIR was registered
against the chairman, school
manager, principal, vice prin-
cipal and other school author-
ities under the Protection of
Children from Sexual Offences
Act for allegedly not reporting
the matter and revealing the
identity of the child.

“The Commission has
been informed that the child
studies in a private school
in Begumpur area of Delhi.
The mother of the girl has
informed that on August 23,
when her daughter’s school
bus dropped her daughter at
her society’s gate, she found
that her daughter’s bag was

wet due to urine. She has
alleged that on enquiry, the
girl informed that a student
studying in a senior class has
been molesting the girl in the
school bus,” the letter to DCP
of Rohini district read.

In a post in Hindi on X
commission chief Swati Mali-
wal wrote, "A six-year-old
girl was sexually assaulted
by a senior boy on a pri-
vate school bus in Delhi. The
girl's mother told us that the
school was pressuring her
to withdraw the complaint.
Notice has been given to Delhi
Police in the matter. Strict
action should be taken against
the school too!”
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Killed man for sexual
assault, blackmail: Boy

Times News NETWORK

New Delhi: A 28-yvear-old pri-
vate tutor was allegedly mur-
dered by a boy in southeast
Delhi's Batla House a few days
ago. Thejuvenilehasbeenapp-
rehended and police said the
juvenile claimed he had killed
the man after repeated sexual
assault and blackmail.

Police received informa-
tion about the murder of Mo-
hammad Waseem, a resident
of Zakir Nagar, in Batla Hou-
se on August 30. Rajesh Deo,
DCP (South-East), said on Fri-
day thatapolice teamreached
the second-floor house after
receiving information about
the case around 2.15pm that
day. The team found the main
door of the house open and a
man lying on the floor with
blood splattered on the spot.
He had adeep cut on his neck.

The house where the mur-
der took place belongs to Wa-
seem’s family. On the day of
the incident, the tutor had left
his home at 11.30am, police sa-
id after preliminary investi-
gation. The cops scanned foo-

tage from all nearby CCTV ca-
meras for clues to the murder.

Deo said that this helped
the cops identify the boy mur-
derer, who was later apprehen-
ded. "During inquiry, we le-
arnt that the victim often en-
gaged in homosexual activiti-
es. He met the boy two months
agoand wasrepeatedly sexual-
ly assaulting him," he added.

Waseem allegedly made a
video of the boy and threate-
ned to post it on social media if
he did not give in to his sexual
demands. A police officer said
Waseem called the boy to his
house on August 30. "The juve-
nile was fed up with the repea-
ted sexual assaults and the
blackmail. He, therefore, came
up with a plan to kill the man.
He carried a paper cutter with
him," the officer said.

Police claimed that on fin-
ding the right opportunity at
the house, the juvenile slit
Waseem’s throat and fled.
"The victim's mobile phone,
clothes and shoes worn by the
accusedatthetime of theinci-
dent have also been recove-
red,” police said on Saturday.
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Minor girl sexually abused by
senior student in school bus

A six-year-old girl was allegedly sexually abused
by a senior student inside a school bus in Rohini,
the police said on Saturday, adding that the
accused has been apprehended. An officer said
the girl’s father had on Wednesday filed a
complaint alleging that a boy had molested her.
Earlier in the day, the Delhi Commission for
Women issued a notice to the DCP (Rohini),
seeking an action taken report in the incident.
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senior in school
bus in Rohini
New Delhi: A six-
yvear-old girl was
allegedly  sexually
assaulted by a senior
student inside a
school bus in Rohini
area, the police said
on Saturday. The
accused has been
apprehended, a sen-
ior police officer said.
Earlier in the day,
the DCW issued a
notice to the Rohini
DCPE seeking informa-
tion about the action
taken in the case.
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Six-year-old girl molested
in school bus in west Delhi

HT Correspondent

letters@hindustantimes.com

NEW DELHI: A six-year-old
schoolgirl was allegedly sexually
assaulted by an older student
inside the school bus when she
was on her way back home in
Begumpur area of Rohini in west
Delhi, police said on Saturday.
Officers said that the incident,
which took place on August 23,
was reported to them on
Wednesday and the 16-year-old
boy has been apprehended.

The girl’s parents also alleged
that when they first reported the
matter to the private school's
authorities, they tried to sup-
press it.

Deputy commissioner of
police (Rohini) Gurigbal Singh
Sidhu said that, on Saturday, the
girl’s father approached them
and gave a written complaint
alleging that his daughter was
molested on a bus by a boy
studying in the same school.

“Based on the complaint, a
case was registered at Begumpur
police station, and the boy was
apprehended. Further investiga-
tion is underway,” he said.

Another senior police officer
said that the allegations levelled
by the parents against the princi-
pal, vice principal and chairper-
son of the school are being inves-
tigated as well. “Relevant sec-
tions of the Indian Penal Code
and Protection Of Children
against Sexual Offences (Pocso)
have been added and action will
be taken against those found
guilty,” he said.

Meanwhile, the Delhi Com-
mission for Women (DCW) chief
Swati Maliwal issued a notice to
Delhi Police in the matter and
sought an action-taken report by
Tuesday.

“The girl’s mother has
informed that on August 23,
when the school bus dropped
her daughter at the society’s
gate, she found that the girl’s bag
was wet. On enquiry, the girl
informed her mother that an
older student had molested her
inside the bus,” the commission
said in a statement.

According to DCW, the girl’s
parents, on August 24, informed
the school’s principal and vice
principal of the incident. How-
ever, a day later, the chairperson

called them to the school and
“asked them to withdraw the
complaint”, DCW said quoting
the parents.

According to DCW, the girl’s
mother also alleged that the
school’s chairperson disclosed
the minor’s identity among the
society's residents. However,
police or the commission did not
share how the minor’s identity
was revealed.

On Saturday, the commission
sought a copy of the FIR regis-
tered in the case and also sought
to know whether an FIR has
been registered against the
chairperson, school manager.
principal, vice principal and
other school authorities under
Posco Act for not reporting the
matter to police and revealing
the identity of the child.

Maliwal said, “We have
received a shocking case of sex-
ual assault with a six-year-old
girl by a senior boy in the school
This is very serious...The
accused should be dealt with
strictly. Action should also be
taken against the school authori
ties for trying to suppress the
matter.”
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Wooing Dalit voters for Ghosi bypoll,
Yogirecalls guesthouse ‘kaand’ by SP

LALMANIVERMA
LUCKNOW, SEPTEMBER 2

KEEPING HIS focus on voters
from Dalit and OBC communi-
ties in a bid to get them to vote
for BJP candidate Dara Singh
Chauhaninthe upcoming Ghosi
Assembly bypoll, UP Chief
Minister Yogi Adityanath
Saturday invoked the 1995 ind-
dent where Samajwadi Party
leaders had allegedly atte mpted
to assault BSP leader Mayawati.

“When SP gotthe opportunity,
itdid the state guest house 'kaand
(inddent)',changedthe nameofa
medical college named after
Babasaheb Bhimrao Ambedkar
and a university named after
Kanshiram (BSP founder)”,
Adityanath said at a rally.

Without naming Mayawati,
who hadduring hertenure as CM
made several memorials and
parks named after Ambedkarand
Kanshiram, among others.

Adityanath said when the SP
was in the opposition, Akhilesh

Yadav had insulted great person-
alities by saying that after coming
to power he would demolish
these memorials to open mar-
riage halls. “Can there be a bigger
insult thanthis tothe great men?
They are speaking about sodal
justice after insulting great per-
sonalities,” the CM said.

He said the SPhas"always in-
sulted great personalities”.

With more than 60,000 vot-
ers coming from the community,
Dalits hold the keyinthe bypolls
in BSP's absence.
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